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NadoaaU.adoa of Powrr laduRtri.,. 

1279. SHRI PRABHUDAS PAl EL: Will 
the Ministrr of IRRIGATION AND POWER 
be pleased to slate: 

(a) whether the Union Govermr.~lIt have 
permitted Gujarat Government to r.ationalise 
the power industries in Ihe State; 

(b) whether Government had some time 
a!'lo appointed a Committee headed by Union 
Deputy Minister for Irrigation and Power to 
go into the qurstion of terminating Iicentts 
Riven to private power companic!O to generate 
and distribute power; and 

(c) if so, the main recommendations of the 
Committee and the steps laken to implemcnt 
them? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF IRRIGATION AND 
POWER (SHRI B. N. KUREEL): (a) Go-
vernment orIndia have not received any pro-
posal fr"m the Governmtnt of Gujarat for 
Nationalising the Elcctricity Supply Industry 
in the State. 

(b) and (c). A Committee under t~c. Chair-
manship of the Union Deputy M\ll\8ter for 

Irrigation and Power had gone into the qUe1l' 
tion of hc.w the areas served by the private 
licensee undertakings could be dealt with in 
the context of adoption of uniform power 
policy throughout the Stales. The rcport is 
under study. Further art ion will be taken 
after a decision i. taken in the matter. 

Gujarat Goveram.,at'. requeat for baa _ 
import of Cottoa 

1280. SHRI PRABHUDAS PATEL: Will 
the Mini,ter of FOREIGN TRADE be pleased 
to state: 

(a) whether Gujarat Government had urged 
the Centre to stop import of cotlon in view 
Of the bumper crop in the country; 

(b) if so, the toaction of the Central 
Government thereto; and 

(e) the steps taken by the Central Govern_ 
ment to Fr<'vcnt f("CUfrt'nee of the cotton crisis 
by Ihe growers in the pasl ? 

'I HE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE (SHRI 
A. C. GEORGE): (a) No communication 
has been received from the Gujarat Govern-
ment in this reopect. 

Ill) and (e). Do not arise. 

S. T. C. Subsidiary ia Caaada 

1281. SHRI MADHURYYA HALDAR: 
Will the Minister of FOREIGN TRADE be 
pleased to state when the State Trad ing Cor-
poration established a subsidiary in Canada 
and when this was liquidated ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE (SHRI 
A. C. GEORGE) : The State Trading Corpo-
ration established a subsidiary in Canada in 
April, 1966 and wound it up in December, 
1970. 

Deci.ioa to withdraw departmeatal 
cateriq bl Mail/Espre •• traiaa 

1282. SHRI S. M. BANERJEE: WilJ the 
Minister of RAILWAYS be pleased to state I 

(a) whether Departmental catedng in 
various mail/express trains has been changed to 
contract system; 

(b) if so, the reasons therefor; and 

(e) whether a number of representation. 
have been received against such change.over? 




